
 CHANGE OF NAME 
 
 I, Nim Raj Khadka (New Name) s/o Shri Budhi Ram, r/o Village Tapri, P.O. Guma (8), 
District Shimla (H.P.)-171 202 declare that I have changed my name from Neem Raj (Old Name) 
to Nim Raj Khadka (New Name) for all future purposes. All concerned may please note. 
 

NIM RAJ KHADKA  
s/o Shri Budhi Ram,  

r/o Village Tapri, P.O. Guma (8),  
District Shimla (H.P.)-171 202. 

 
_________ 

 
CHANGE OF NAME 

 
 I, Nim Raj Dangi (New Name) s/o Tul Bahadur, Guma (8), Shimla (H.P.)-171 202 declare 
that I have changed my name from Neem Raj (Old Name) to Nim Raj Dangi (New Name) for all 
future purposes. All concerned may please note. 
 

NIM RAJ DANGI  
s/o Tul Bahadur, Guma (8),  

Shimla (H.P.)-171 202. 
 
 

___________ 
 

CORRECTION OF NAME 
 
 I, Mathura w/o Shri Mast Ram, r/o Village Gawahi, Tehsil Theog, Bagon Sandhu (152), 
Shimla, Sandhu (H.P.)-171 222 hereby declare that the name of my minor son has been incorrectly 
recorded as "Rishu" in his Aadhar Card. The corrrect name of my son is "Rishul". Henceforth, he 
shall be known as Rishul for all purposes and records. 
 

MATHURA  
w/o Shri Mast Ram,  
r/o Village Gawahi,  

Tehsil Theog, Bagon Sandhu (152),  
Shimla,  Sandhu (H.P.)-171 222. 

 
 

__________ 
 

CHANGE OF NAME 
 

 I, Dhani Ram s/o Shri Man Bahadur, r/o Post Office Darkoti, Gajta (107), Darkoti, Shimla 
(H.P.)-171 202 do hereby solemnly affirm and declare that I am the father and natural guardian of 
my minor son who has previously recorded in documents as Baby of Geeta Devi. I have changed 
his name from Baby of Geeta Devi to Vihaan Budhathoki. In all future records, documents and 
dealings, he shall be known and addressed by his new name Vihaan Budhathoki.  
 
 



DHANI RAM  
s/o Shri Man Bahadur,  

r/o Post Office Darkoti, Gajta (107),  
Darkoti, Shimla (H.P.)-171 202. 

 
______________ 

 
CHANGE OF NAME 

 
 I, Lal Babu s/o Sh. Kishan Manjhi, r/o Jamta Niwas, GSSS Mehli, Distt. Shimla  
(H.P.)-171 013 declare that I have changed my minor daughter's name from Yashita (Previous 
Name) to Yashvanshika Saanvi (New Name). All concerned please may note. 
 

LAL BABU 
 s/o Sh. Kishan Manjhi,  

r/o Jamta Niwas, GSSS Mehli,  
Distt. Shimla (H.P.)-171 013. 

 
_________ 

 
CHANGE OF NAME 

 
 I, Hemraj Thakur s/o Sh. Tek Chand, r/o 39 Aulla, Narbad, Sai Kothi (334), P.O. Seikothi, 
Distt. Chamba (H.P.)-176 316 declare that I have changed my name from Hem Raj (Old Name) to 
Hemraj Thakur (New Name). All concerned please may note. 
 

HEMRAJ THAKUR 
 s/o Sh. Tek Chand,  

r/o 39 Aulla, Narbad, Sai Kothi (334), 
 P.O. Seikothi, Distt. Chamba (H.P.)-176 316. 

 
 ________   
 

CORRECTION OF NAME 

 I, Subidha Devi w/o Sh. Surinder Kumar, r/o V.P.O. & Tehsil Bharmour, Distt. Chamba 
(H.P.) declare that in Aadhar Card bearing No. 4413 8642 6215 my name is wrongly entered as 
Subda Devi which should be corrected as Subidha Devi. Please correct this. 
 

SUBIDHA DEVI  
w/o Sh. Surinder Kumar, 

 r/o V.P.O. & Tehsil Bharmour, 
 Distt. Chamba (H.P.). 

 
_____________ 

 
CORRECTION OF NAME 

 I, Kanchano Devi w/o Sh. Jarsand, r/o Ward No. 4, Village Changuie, P.O. Khani, Tehsil 
Bharmour, Distt. Chamba (H.P.)-176 309 declare that in Aadhar Card bearing No. 2277 2789 6979 



my name is wrongly entered as Kanchana Devi, which should be corrected as Kanchano Devi. 
Please correct this. 

KANCHANO DEVI  
w/o Sh. Jarsand,  

r/o Ward No. 4, Village Changuie, P.O. Khani,  
Tehsil Bharmour, Distt. Chamba (H.P.)-176 309. 

________ 
 

CHANGE OF NAME 
 

 I, Jagtamba Devi w/o Shri Partap Chand, r/o Village Paniru, P.O. Bag, Tehsil Lad Bharol, 
Distt. Mandi (H.P.) declare that I have changed my name from Jagtambi Devi to Jagtamba Devi. 
Concerned note. 
 

JAGTAMBA DEVI 
 w/o Shri Partap Chand,  

r/o Village Paniru, P.O. Bag,  
Tehsil Lad Bharol, Distt. Mandi (H.P.). 

 
____________ 

 
CHANGE OF NAME 

 I, Roshan Lal s/o Roop Lal, r/o Thathal (131), Shimla (H.P.)-171 212 do hereby solemnly 
affirm and declare that I am the father and legal guardian of my minor daughter. My minor 
daughter was previously known by the name Baby (Aadhar Card Name). I have changed my minor 
daughter's name from Baby (Aadhar Card Name) to Vaanya Bhandari (New Name). Henceforth, 
my minor daughter shall be known, addressed and called by the name as Vaanya Bhandari  
(New Name) for all intents and purposes. 

 
ROSHAN LAL  

s/o Roop Lal,  
r/o Thathal (131), Shimla (H.P.)-171 212. 

 
________ 

 


